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CENTRAL AOmNISTRATll/E TR IBUNAL

PRINCIPAL BENCH

NEU DELHI,

0. A, No. 1726 of 1995

Neu Delhi, this the 19th day of Sopi amber» 13?"

Hon'ble l*lr B.K.Singh, T'!8niber(A)

hbirihle-^PIrs .Lakshmi, Suaminathan, riombGr(C)

V

ij

J

Dr Nitin Virmani

A-10, Sianker Garden,
Neu D el hi-18,

(  in person)

Applicant.

\/s,

1, Develo'pment Commissioner,
Directorate of Animal Husbandary,
Gov/ernment of National Capital
Territory of Delhi, Hill Road,Del hi, ..nespondg:

Or d er ( or al )

(delivered by Hon'ble rt B, KoSinghj nsmb8r(A_

The applicant appears in

person and states that he uould like to uithdraGi

this application. The application is accordirgly

dismissed as uithdraun.

(SfRt, Lakshmi iiuaminathan)
riamber ( 0)

(  3, K, Singh )

ri3nP9r(A)

/ sds/


